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(2) Statement (in English and Hindi) giving 
reasons for the delay in laying the papers 
mentioned at (1) above. 

[Placed in Library. See No. LT-3993/93] 

II. A copy (in English and Hindi) of the 
Memorandum of Understanding between the 
Government of India (Ministry of Power) and 
the National Thermal power Corporation 
Limited for the year 1992-93. [Placed in 
Library. Ses No. LT-3992193] 

REPORTS OF THE STANDING COM 

MITTEE ON FINANCE  

SHRI RAJU- 
BHAT) PARMAR (Gujarat)       : 
Madam, I lay on the Table a copy each (in 
English and Hindi) of the following Reports 
of the Standing Committee on Finance :— 

(i) First Report on Demands for Grants 
(1993-94) of the Ministry of 
Finance. 

(ii) Second Report on Demands of 
Grants (1993-94) of the Ministry of 
Planning and Programme 
Implementation. 

REPORT OF THE STANDING COM-

M|ITTEB ON URBAN AND RURAL 

DEVELOPMENT  

(SHRI THENNALA BALAKRISHNA 
PILLAI (Kerala) : Madam, I Lay on the Table 
a copy (in English and Hindi) of the First 
Report of the Committee on Urban and Rural 
Development on 'Demands for Grants 1993-
94' of Ministry of Rural Development and the 
Minutes of the sittings of the Committee 
relating thereto. 

FIRST REPORT OF THE DEPART-

MENT—RELATED PARLIAMENTARY 

STANDING COMMITTEE ON HUMAN 

RESOURCE DEVELOPMENT. 

 

LEAVE OF ABSENCE 

THE DEPUTY CHAIRMAN: I have to 
inform the Members that the Chairman has 
received a letter from Shri M. M. Hashim 
stating that he is still undergoing nedical 
treatment and is, therefore, unable to attend 
the House during the current Session. He has, 
accordingly, requested for grant of leave of 
absence from all sittings of the House during 
the current Session. 

Is it the pleasure of the House that 
permission be granted to Shri M. M. Hashim 
for remaining absent from all the sittings of 
the House during the current Session ? 

[No hon. Member dissented] 

THE DEPUTY CHAIRMAN : Permission 
to remain absent is granted. We wish him 
quick recovery. 

 


